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5. China 
6. Czechoslovakia 
7. Egypt 
8. Ethiopia 
9. France 

10. Indonesia 
11. Iran 

12. Iraq 
13. Japan 

14. Malaysia 
15. Nepal 
16. Yugoslavia 
17. U. K. 
18. USSR 
19. USA 
20. West Germany 
21. Pakistan 
2"2. Poland 

"23. ·Vietnam 
24. Nigeria 
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Candidates Recommended by UnioD 
Public service Commission for Gaze--
tted Grades on the basis of Combind 
Limited Departmental Examination 

1979 

560. SHRI A. C. DAS: Will the Mini-
stry of IiOME AFFAIRS be pleased 
to state: 

(a) the total num~er of candidates 
from various Department7Ministries 
for different gazetted grades who have 
been recomended by Union Public 
Service Commission on the basis of 
Combined Limited Departmental Ex-
amination, 1979; 

(b) whefuer any step lias been ta-
ken for implementation of those re-
commendations made by the UPSC; 

(c) the total number of Scheduled 
Castes, Scheduled Tribes who have 




